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qe @ mEEm  AF § )
(zaasm)

I TRAAY AT QA A9 ]
qT FqT &3 |

qege wgieq o F @A
(zma=a)
MR. SPEAKER : I have to think about
it. You have to give everything to me.
ANA)
qeqw WAy : Al St AT g9
ar /gy fwar

st mew fazrt ooy 5 A
fear g

meqewr walay ; Swi4. &g faar, ar
FATAF |

=Y oz fag awdd @ g7 g A

a arser & :
(zaa=1a)

sreqer Warey ; fzasgT St A9 115
% 3 fifso ) fraers a8 29371 & | This is
what I was saying.

= fawreax fag : @19 F4% @rg 330
@I HIF &) HY AT 39§ age a0
@t @Fv At aa T Y| IAE A
qs fagz gad & fag qareadl £

weqe wWalaw : Al A FAN, ATT
I FT F@ | PE §TF Q2 & g
2\ g ag & 5 ot fre ged 9T @d
gu i ?

(zaga=)

weaw Wiy : {9 faw ennod
arst faar ar 1| § siast sadT go9d Har
g1 A S vy e fafada faar g, ag
fgaarsr agf saar &1 F 7 srowr gfeaan
FWEE ]| AT 1157 2 AfFg 1 Iuar
faaFaor g stroar

=t ferra fag : ena g ar ifag )

\
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_ FIeWET WE'ET : This is not my way.
& S AEEHT IWaT § 99 9 HIT WATE,
vaR Agr A wzar g1 W F19E
ansigay, famgar fFar s@r g o

sft wew fagrdd aewar : o fafaag
gearg &1 smasgFar g, a1 § g aw
FYar g 1 = a3 9 fadorfas s
Sead F1 WHAT IIMAT Y, IART AW
fasx afafs «1 a7 fgarsw. ag
fader fzar s 6 ag aqdY RO s
ITAH IR '

MR. SPEAKER : Mr Assar Ahmed has
already done it,

12-20 hrs,
PAPERS LAID ON THE TABLE

Statement are : Billing of Electricity by
DESU and NDMC in pursuance of
assurance given in reply to USQ No.
4944 at 10/8/82 and SQ No. 600 dt
12/4/1983.

THE MINISTER OF ENERGY (SHRI
P. SHIV SHANKAR) : I beg to lay on the
table

a Statement (Hindi and English versions)
regarding Billing of Electricity by DESU
and NDMC in Pursuance of assurance
given in reply to Unstarred Questlon'
No. 4944 dated 10th “August, 1982 and
Starred Question No, 600 dated 12th
Aopril, 1983, [Placed in Library. See No.
LT-6515/83]. '

Review on, Annual Report and Annual
. Accounts of Air India for 1981-82 and
Statement for delay, Annual Report of
Chief Commissioner of Railway Safety
on the working of Commission of Rail-
way Safety for 1981-82 and Statement
for delay. '

THE MINISTER OF STATE OF THE
MINISTRY OF TOURISM AND CIVIL
AVIATION (SHRI KHURSHEED ALAM
KHAN) : T beg to lay on the Table '

(1) A copy of the Annual Report (Hindi}
and English versions) of Air India fof"

V%
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(6)

the year 1981-82 under sub-section (2)
of section 37 of the Air Corporations
Act, 1953 together with Reporis of
its subsidiaries yjz,, Hotel Corporation
of India Limited and Air India Charters
Limited. ; \

A copy of the Annual Accounts (Hindi
and English versions) of the Air India
for the year 1981-82 and the Audit
Report thereon, under sub-section (4)
of section 15 of the Air Corporations
Act, 1953,

A copy of the Review (Hindi and
English versions) by the Government on
the working of the Air India and its
subsidiaries pjz,, Hotel Corporation of
India Limited and Air India Charters
Limited, for the year 1981-82.

A statement (Hindi and English
versions) showing reasons for delay in
laying the papers mentioned at (1), (2)
and (3) above.

[Placed in Library. See No. LT-6516/
83]. ;

A copy of the Annual Report (Hindi
and English wversions) of the Chief
Commissioner of Railway Safety on the
working of the Commission of Railway
Safety for the year 1981-82.

A statement (Hindi and English
versions) showing reasons for delay in
laying the above Report.

[Placed in Library. See No. LT-6517/83].

Review on and Annual Report of
British India Corporation Ltd, Kanpur
for 1981-82 and Statement for delay.

THE-MINISTER OF STATE IN THE

MINISTRY OF COMMERCE (SHRIMATI
RAM DULARI SINHA) : T beg to lay on
the Table

6} A copy each of the following papers

(Hindi and English versions) under 'sub-
section (1) of section 619A of-the
Companies Act, 1956 :—

(i) Review by the Government on the
wofking of the British India
Corporation Limited, Kanpur, for
the year 1981-82. .

VAISAKHA 9, 1905 (SAKA)
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(ii) Annual Report of the British India
Corporation India Limited, Kanpur,
for the year 1981-82 along with
Audited Accounts and the comments
of the Comptroller and Auditor
General thereon.

A statement (Hindi and English
versions) showing reasons for delay
in laying the papers mentioned at (1)
above.

[Placed in Library, See No, LT-6518/
83].

National Bank for Agriculture and Rural
Development General Regulations, 1982,
Report of the Experts Committee on
replacement of Sales Tax on vanaspati.
Drugs and Medicines etc. and Review on
the working of Agricultural Refinance
and Development Corporation, Bombay
for the year ended 30.6.1982.

THE DEPUTY MINISTER IN THE
OF FIANNCE (SHRI

JANARDHANA POOJARY) : I beg to lay
on the Table

)

@)

3)

A copy of the National Bank for
Agricutlure and Rural Development
General Regulations, 1982 (Hindi and
English versions) published in Not'-
fication No, S.0. 723 (E) in Gazette of
India dated the 1Ith October, 1982,
under sub section (5) of section 60
of the National Bank for Agri-
culture and Rural Development Act,
1981, [Placed in- Library. See No.
LT-6519/83].

A copy of the Report (Hindi and
English versions) of the Export
Committee on Replacement of Sales Tax
on Vanaspati, Drugs and Medicines,
Cement, Paper and Paper Board and
Petroleum  Products by Additional
Excise Duty. [Placed in Library. See
No. LT-6520/83].

A copy of the *Review (Hindi and
English versions) by the Government on
the working of the ' Agricultaral
Refinance and- - Development Corpo-
ration, Bombay, for the year ended the
30th  June, 1982. [Placed in Library,
See No. LT-6521/83].

*The Annual R.e:\ was 1aid on the Table on the 22nd April, 1983,



